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ENGINEERING be pleased to state I 

<a) whether it is a fact that Government 
have decided to impose a ban on Ihe estab-
lishment of new re-rolling mills; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STEEL AND 
HEAVY ENGINEERING (SHRI C. M. 
POONACHA) : (a) Yes. Sir. 

(b) Taking the overall re-rolling capa-
city In the country. there is no scope for 
installation of new re-rolling mills. 
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Jawaharlal Nehru Institute for Physically 
Handirapped Children 

*947. SHRI B. K. DASCHOWDH-
URY: Will the Minister of LAW AND 
SOCIAL WELFARE be pleased to state: 

(a) whether the Jawaharlal Nehru Insti-
tute for Physically Handicapped Children 
and its hostel are facing closure threat ; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINiSTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. SHRIMATI PHULRENU GUHA) : 




